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medical and health personnel, at various
levels of functioning, take into account
the need for establishing the extremely
essential inter-relationship between func-
tionaries of various grades resolve the
existing regional imbulances in the avail-
ability of manpower and ensurc that
personnel at all levels are socially moti-
vatcd towards the rendering of community
health scrvices etc.

The Government had set up a Medical
Education Review Committee and its
rccommendations are under process. These
will be kept in vicw while formulating a
national medical and health cducation
policy.,

[English]

Role of central and State Governments
to combat food and drug adulteration

*382. SHRI K.V,

GOWDA :
SHRI B.V. DESAI :

SHANKARA

M

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the Union and State
Govcrnments stressed each other’s role in
evolving eflective measures to combat food
and drug adulteration at the Health Minis-
ter's Conference held in*February, 1986 ;

(b) if so, whcther several State
Ministers emphasised the need for amend-
ing the Prevcntion of Food Adulteration
~ Act and sought sharing of expenditure by
the Union Government to enable the
Statc Governments to cstablish combined
fcod and drug testing laboratories ; and

(c) what was the Union Govern-
ment’s suggestion  to the State Health
Ministers in regard to curbing drug adulte-
rition ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR); (a) Yes,
Sir.

(b) Yes, Sir,
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'(¢) The State Health Ministers have
becn urged to strergthen the existing drug
control infrastructure with a view to
curbing cffectively drug adulteration.

New airports in Kerala during
scventh plan

*384. PROF. P.J. KURIEN: Will
the Minister of TRANSPORT be pleased
to state :

(a) the names of new airports pro-
posed to be consfructcd in Kcrala during
Seventh Plan ;

(b) whether any detailed plan has
been made in this regard ; and

‘(¢) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIiVIL AVIATION
(SHR1 JAGDISH TYTLER): (a) Apart
from the completion of Calicut (Karipur)
airpot, which was takcen up in the Sixth
Plan, no new airport is proposed to be
constructed in Kerala during the Seventh
Plan.

(b) and (¢) . Do not arise.

Expansion of airport at Cochin

#385. PROF. K.V. THOMAS : Will the
Minister of TRANSPORT be plcased to
state :

(a) whether the present airport at
Cochin is to be expanded to a modern
airport ;

(b) if not, will a ncw airport having
the standard of international airport be
constructed in the Ernakulam District
itself ; and

(¢) when the night-landing facilities
in Cochin airport will be materialised ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) No
major expansion of Cochin Airport is
However, improvement of
passenger terminal facilities has been



